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(a) whether Government have taken 
any final decision on the French offer of 
production facilities for indigenolls manu-
facture of Mirage-2000 aircraft; 

(b) whether the Air Force team will 
evaluate the Soviet Mig-29 fighter aircraft 
before taking any final decision on the 
French offer ; and 

(c) to what extent Mirage-2000 alfcraft 
will be better than the other alfcrafts for 
defence purpose '! 

THE MINISTER OF DEFENCE 
(SHRI R. VENKATARAMAN): (a) and 
(b) A decision on the option secured 
from the French manufacturers for indI-
genous manufacture of Mirage-2000 air-
craft will be taken in due course after 
examining all available alternatives. 

(c) It is difficult to compare different 
categories of aircraft since each has its own 

advantages and disadvantages. Govern-
ment chooses that which suits their defence 
ne~ds best. 

LoaDS AdvDced by NationaUsecl Bau to 
Agriculturists 

*12. SHRI AJA Y BISWAS: Will the 
Minister of FINANCE be pleased to lay a 
statement showing: 

(a) the total amount of loans advanced 
by na tional ised banks to agriculturists in 
1981-82 and 1982-83, State-wise; 

(b) whether Governmet have sponsored 
schemes for small farmers; and 

(c) if so, the details of the sch~mes ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARI) : (a) to (c) A 
Sta tement is laid on the Table of the 
House. 
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(b) and (c) The earlier Small Farmers· 

~vel ment Agency Scheme was merged 
with the Integrated Rural Development 

Programme and a new agency for imple-

mentation of the Programme viz. District 

Rural Development Agency W,lS set up with 

effect from October, 1980. The emphasis 
in this Programme wa<; on covering the 

poorest or the poor on the basis of which 
600 families per block p::r year w.!rc requi-

red to be cov.:red <.luring the sixth Plan 
Period. The achievements so far made 
under thi<; Programm:! arc a., under: 

Year Term credit Number of 

Mobilised beneficia des 
(Rs. crorcs) (In lakhs) 

-------
1980-81 289.05 27.26 

1981-82 467.59 27.13 

1982-83 713.98 34.55 
-~ . --------

(Figures arc provisional) 

Under this Programme separate figures for 
small and marginal farmers arc not availa-

ble because the data reporting system does 
not yield information separately for this 
category of benefiearies. However with a 
view to bring about more benefits for this 

category of beneficiaries a special scheme 
has been taken up to ensure tha t they 
optain requisite inputs, particularly, ferti· 

lizers, seeds, etc. and also get the benefit 
from minor irrigation and land develop-
ment programmes. A subsidy outlay of 

Rs. 250 crores to be shared bdween 
Central and State G v~rnments during 
1983-84 for assisting the small and margi-
nal farmers in all the blocks in the country 
has been made. In the ease of Union 
Territories the entire provision is being 
made by the Governments of India. 

A subsidy outlay of Rs. 5 lakhs per 
block has been visualised under the f)cheme 

with following break-up: 

(i) Su ~id  to the extent of 50% on IRD Pattern on 

Minor Irrigation including wells and pump 
sets etc. to small and marginal farmers. Rs. 3.50 lakh 

(ii) Subdsidy to the extent of 50<10 on IRD pattern 
for plantation of fuel and fruit trees on the 
holdings of the small and marginal farmers. Rs. 0.50 lakh 

(1) Lump-sum allocation for free distribution of 
minikits of seeds and ferti lisers for oilseeds 
and pulses, land development and cost of 

staff. Rs. 1.00 lakh 

Banks have al~  been advised to provide 
adequate credit ,>upport to this programme. 

It is envlsag~d tlhl t the term credit required 
to' be mobilised through banks would be of 

the order of Rli. 400 crores to ~. 500 

crOTes. 

u. s. lanc~ to UiC Pakistani 
Airfields 

*13. SHRJ K. PRADHANI : 

SHRl DIGAMBER SINGH 

Will the Minister of DEFENCE be pleased 

to state: 

Rs. 5.00 lakhs 

(a) whether Government have seen 
press reports that the Paki!\tan President 
has promised to allow US planes to use 
Pakistani airfields and in return, in addj· 
tion to the 3.2 billion in aid already an-
nounced, the USA will share intelligence 

information with Pakistan and train Presi-
dential bodyguards; 

(b) whether the Pakistan President is 
reported to have sought a guarantee from 
the United States for the security of his 
country; 




